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IN Tf£' CENTRAL ADMINISTRATI V.:: TRIBUNAL ,ADDITIONAL 

BENCH AT ALLAHA MD 

ORIGINAL APPLicATION NO . 

(Under Section 19 of the C.Sntral Administrat.ive 

Tribunal Act no.13 of 1985.) 

(DiStrict Deoria) 

Khemai Prasad , son of Shri 

Kuber Prasad , resident of village and 

Post MUzdiha ,DiStrict Deoria. 

------------Ap l) 1 icant. 

versus 

1 • Unio n of Ind:ia ,through Department of Post 

New :e lhi • 

2 . Pos t 1'1aste r G:ne ral , Lucknow. 

3 . Senior Superintendent of Post Offices, 

r:eoria . 

4 . Collector , r:eo ria. 

---------------Responde nts . 
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